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Hald DOLETs DATED TeE 484k Nev., 1978,

NOTIFICLTIOHN
( LiCULE T4K )

No. 1857 (Fado,176/98/75-IT(A1)¢ In ezercise of the powers conferred by
subesection (2)(b) ofSecticn 80G of the Inccme-tox |Act, 961, (43 of 1961) the
Centrsl Geovernment hereby notifies Sholavandan Arulpigu Janage Narayopa
Permal Termle~Sholsvandan, ¥odurai District 4o be|a rlece of ﬁublic_worship
of renown throughout the State of Tamil Nadu for tHe purposes of the said
S_ection,

S8/w /.
T ( M.SEESTRY ) -
pER SECY: TO THAE|GOVERRMENT OF IWIa

- The Manager,

Government of Indin FPress,
Ring Read Mayepuri Industrial Zrea,
(Hear Rej-uri Garden}, How Delhi,

No.ias'r;'us‘.moo176/9855—1{:(;}11 -
Copy forworded toi- : ‘ .

1, The Cormissioner of Income~tax, Pomil NeduweIV, Medre ' B
ated 20,10,70,

20
vith reference to his letter C.No,1312/143/TH.IV/78 2

He is requested to check up the nogititn regarding the wtilisation
of the donations by cbizinming relevant accounnts from the respeetive
religious enthorities every years '

9, A1l cther Cormissicners of Inme ore~tat,

3, ALl Cherbers of Correree ir Temil Nadu,
f

5 jime
( M.smsrffa )
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ASSISTLT DIMECTOR OF INSPICTIUN :
CTHICTCRATS (F LSFECTION (RS®P)  N0.CC/yrax/1541/210/RSE/76
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TO BB PUBLISWD I P4RR TI SECTIGN afii) 0F THE

GOVIRMEN? OF INDIA
DERLRIVET OF HEV.ANE & DK
{ RUSVENIZ LG ) '

Wi DSl DATED THEE 18¢h Nov.,1976,

NGT?IPICALTION |
{ DICUEE T:X ) R
e powers conferred by

Mo 1557 (FsNo,176/98/76-TI2(23}¢ In exercise of th

subesection (2)}(b) ofSecticn 80G of the Income-tix Act, %961, (42 of 1951) the
Contrsl Gevermment hereby notifies Shelavandan Apulmigu Janags Narayape
Pervmal Termle~Sholavendan, Medurai District te be a plece of public worship
0f renown throughout the State of Temil Nedu forii the purposes of the said

|
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- The Maneger, . .
Governmént of-Indin Press,- -
Ring Road Meyepuri Indusirial fre
(Meor Rejouri Gapden), New Delhi,
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No.iéim (F,fao,,x7s/98ﬁ“;6=m(p.;r)

1, The Cormissioner of Trcome-tax, Tomil. Nadu—-ﬁf,, Meéres,
with refersnce to his letter C.Noo1312/143/TH, IV/76 dated 29,10.76,,

Copy forwerded toi-

. He is reduedted to check un the };'.&osi-*l_::ion-r{'agard-ing the.utilisaticn~
_of the donations by cbisining relevant ecefunts from the respective
religicus emthorities every yesrs S : o ‘

- . B

L " .

‘2, A1 other Cormissioners of Incere~tax,
A1 Cherbers of Cormerce in Tamil Nedu, |
B 4_;‘
( MJSELSTRL ). . .
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